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INCOME TAX APPELLATE TRIBUNAL: CHANDIGARH BENCHES: CHANDIGARH

CAUSE LIST FOR CLARIFICATION OF SPECIAL BENCH CASES
FOR 16.02.2026 at 10:30 AM

Before Justice (Retd.) C.V. Bhadang, Hon’ble President,
Shri Rajpal Yadav, Hon’ble Vice President,
Shri Manoj Kumar Aggarwal, Hon’ble Accountant Member

In Court Room -1

Webex ID for VC: 2513 936 4523 Password 12345

Sr. |Appeal Type / No AY.
No.

1 ITANo. 156/Chd/17 | 2011-12

Assessee

M/s Punjab Gramin Bank, Sangrar_(erstwhile

| | Malwa Gramin Bank Vs DCIT, Circle Sangrur
ITA No. 425/Chd/17 | 2012-13 |-do-

2
3 |TANo 1181/Chd/18| 2014-15 |-do-
4 [TA No.283/Chd/19 | 2015-16 |-do-




WEBEX ID FOR COURT NO. 1: 2513 936 4523 PASSWORD 12345 FOR HYBRID/VIRTUAL HEARING.

INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH

CAUSE LIST OF A BENCH FOR 16-FEBRUARY-2026 (MONDAY)

BEFORE HON'BLE RAJPAL YADAV, VICE PRESIDENT
AND HON'BLE MANOJ KUMAR AGGARWAL, ACCOUNTANT MEMBER

IN COURT ROOM 1

.Srl | Appeal Number A\srz?rt. Assessee Name Remarks
1 ITA 2011-12 [A] M/S HINDUSTAN UNILEVER LIMITED (AS ALEGAL SUCCEFSOR OF
50/CHANDI/2021 GLAXO SMITHKLINE CONSUMER HEALTHCARE LIMITETD (SGM)
5 ITA 2012-13 [A] M/S HINDUSTAN UNILEVER LIMITED (AS ALEGAL SUCCESSOR OF
51/CHANDI/2021 GLAXO SMITHKLINE CONSUMER HEALTHCARE LIMITETD (S5GM)
3 ITA 2016-17 [A] M/S HINDUSTAN UNILEVER LIMITED (AS ALEGAL SUCCESSOR OF
52/CHANDI/2021 GLAXO SMITHKLINE CONSUMER HEALTHCARE LIMITETD ((SGM))
EV. CORP.
4 |sA 12/cHANDI/2022| 2016-17 LE{_E\I; M/S HARYANA STATE INDUSTRIAL & INFRASTRUCTURE D
s ITA ~o15.16 | [A] M/S HARYANA STATE INDUSTRIAL & INFRASTRUCTURE DEV. CORP.
1370/CHANDI/2019 LTD.
6 ITA 2016-17 [A] M/S HARYANA STATE INDUSTRIAL & INFRASTRUCTURE DEV. CORP.
1371/CHANDI/2019 LTD.
5 ITA 2016-17 [D] M/S HARYANA STATE INDUSTRIAL & INFRASTRUCTURE DEV. CORP.
1426/CHANDI/2019 LTD.
g ITA 2015-16 [D] M/S HARYANA STATE INDUSTRIAL & INFRASTRUCTURE DEV. CORP.
1425/CHANDI/2019 LTD.
9 ITA 2017-18 [A] HARYANA STATE INDUSTRIAL AND INFRASTRUCTURE
' 848/CHANDI/2024 DEVELOPMENT CORPORATION LIMITED
ITA
10 | Jeo/cHaNDL/2023 | 201920 | [A] DREAMLAND FARM
ITA
11 218/CHANDI/2024 2021-22 | [A] SH. HARDEEP SINGH
ITA =
12 371/CHANDI/2024 2021-22 | [D] HARDEEP SINGH (E-FILE)
ITA
- E-FILE
13 | 433/cHanDrj2024 | 201314 | [A]AJAY SOOD (E-FILE)
ITA
14 660/CHANDI/2024 2021-22 | [D] AJAY KADIAN
ITA
- NGH
15 | eg7/cranpy2024 | 2016717 | [A] GURVINDER SI
16 ITA 2018-19 [D] LUDHIANA DISTRICT COOPERATIVE MILK PRODUCERS UNION
] 12/CHANDI/2025 LIMITED
17 ITA 2015-2016 [A] JAI MAA PROCESSORS PRIVATE LIMITED VILLAGE GULERWALA SAI
16/CHANDI/2025 ROAD BADDI SOHAN HP
ITA
.18 1312/CHANDI/2025 2017-18 | [D] KAIZAN PHARMACEUTICALS
ITA
19 | 1310/cHanDy/2025 | 201617 | [A] AKANKSHA SHARMA
ITA
20 1320/CHANDI/2025 2017-18 |[A] AKANKSHA SHARMA
ITA
Z1 1749/CHANDI/2025 2025-26 |[A] EMERGING MEDICINE FORUM
ITA
22 1750/CHANDI/2025 2025-26 | [A] EMERGING MEDICINE FORUM

Qoo
Assistant Registrar

&— 12-Feb-2026




INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH

CAUSE LIST OF A BENCH FOR 17-FEBRUARY-2026 (TUESDAY)

AND HON'BLE MANOJ KUMAR AGGARWAL, ACCOUNTANT MEMBER

BEFORE HON'BLE RAJPAL YADAV, VICE PRESIDENT

IN COURT ROOM 1

WEBEX ID FOR COURT NO. 1: 2513 936 4523 PASSWORD 12345 FOR HYBRID/VIRTUAL

HEARING.
A L]
Srl | Appeal Number \E:z?rt Assessee Name Remarks
1 ITA 2003-04 (D] HARYANA STATE AGRICULTURAL MARKETING BOARD (E-
614/CHANDI/2023 FILING)
2 ITA 2004-05 [D] HARYANA STATE AGRICULTURAL MARKETING BOARD (E-
, 619/CHANDI/2023 FILING)
3 ITA 2008-09 [D] HARYANA STATE AGRICULTURAL MARKETING BOARD (E-
628/CHANDI/2023 FILING)
4 ITA 2006-07 (D] HARYANA STATE AGRICULTURAL MARKETING BOARD (-
629/CHANDI/2023 FILING)
ITA
5 426/CHANDI/2024 2016-17 | [A] CHILDREN WELFARE TRUST (REGD) (E-FILE)
ITA
6 781/CHANDI/2024 2011-12 | [A] JATINDER SINGH
ITA
7 1222/CHANDI/2024 2010-11 | [A] JAT SHIKSHA SAMITI
ITA
8 1226/CHANDI/2024 2017-18 | [A] HARYANA LABOUR WELFARE BOARD
ITA
9 1227/CHANDI/2024 2018-19 | [A] HARYANA LABOUR WELFARE BOARD
ITA
| 10 139/CHANDI/2025 2022-23 | [A] GURUDWARA SINGH SABHA PARBANDHAK COMMITEE
ITA
11| J03/cHANDY/2025 | 2011712 | [A] JAGDEEP SINGH SHIENA
ITA
12 255/CHANDI/2025 2011-12 | [A] DARSHNA DEVI
ITA
13 561/CHANDI/2025 2015-16 | [D] KP EXIM INC
ITA
14 563/CHANDI/2025 2014-15 |[A] GURUDWARA SHAHEEDAN BABA NIHAL SINGH
ITA
15 564/CHANDI/2025 2016-17 | [A] GURUDWARA SHAHEEDAN BABA NIHAL SINGH
ITA
16 969/CHANDI/2025 2018-19 | [A] BEAS VALLEY POWER CORPORATION LIMITED
ITA
17 1031/CHANDI/2025 2014-15 [ [A] ASSAM WOQOD AND ALLIED PRODUCTS
<
Assistant Registran

Q_12-Feb-202




INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH

e

CAUSE LIST OF A BENCH FOR 18-FEBRUARY-2026 (WEDNESDAY)
BEFORE HON'BLE RAJPAL YADAV, VICE PRESIDENT
AND HON'BLE MANOJ KUMAR AGGARWAL, ACCOUNTANT MEMBER
IN COURT ROOM 1
‘'WEBEX ID FOR COURT NO. 1: 2513 936 4523 PASSWORD 12345 FOR HYBRID/VIRTUAL HEARING.
Assmt,
Srl | Appeal Number YZ:'r Assessos Nathe —
ITA
L | 661/CHANDI/2023 | 2017-2018 | [A] JAI MAA PROCESSORS PRIVATE LIMITED (E-FILING)
ITA
2 | 662/cHANDI/2023 | 2013-14 | [A] HEALTH BIOTECH LIMITED (E-FILING)
ITA
3 | 1233/cHANDI/2024 | 2016-17 | [A] ARMED FORCES FLAG DAY FUND
4 o 2017
248/CHANDI/2025 -18 | [A] COLOURKART PACKAGING PRIVATE LIMITED
ITA
> | 352/CHANDI/2025 | 2017-18 [[A]AV JEWELLERS
ITA
5 | 1100/cHANDI/2025 | 2014-15 | [D] M/S AJANTA EDUCATIONAL CENTRE
ITA
7| 1101/cHANDI/2025 | 2015716 | [D] M/S AJANTA EDUCATIONAL CENTRE
TTA
* 8 | 1102/CHANDI/2025 | 2016-17 | [D] M/S AJANTA EDUCATIONAL CENTRE
ITA
9 | 1103/cHANDI/2025 | 2017-18 | [D] M/S AJANTA EDUCATIONAL CENTRE
ITA
10 | 1104/cHANDI/2025 | 2018719 | [D] M/S AJANTA EDUCATIONAL CENTRE
ITA
11| 1300/cHANDI/2025 | 201314 |[A] G K RESIDENCY PRIVATE LIMITED
ITA
12| 1353/cHaNDI/2025 | 2017-18 | [A] G K RESIDENCY PRIVATE LIMITED
ITA
LB 1324/CHAND/2025 | 201819 | [A] G K RESIDENCY PRIVATE LIMITED
ITA
14| 35/cHANDY/2025 | 2019-20 | [A] G K RESIDENCY PRIVATE LIMITED
ITA
15 | 1326/CHANDI/2025 | 2020-21 |[A] G K RESIDENCY PRIVATE LIMITED
ITA
16 | 1307/cHaNDI/2025 | 2021-22 |[A] G K RESIDENCY PRIVATE LIMITED
ITA
17| 1647/cHANDI/2005 | 202526 | [A] ARRYA EDUCATIONAL SOCIETY
ITA
18 | 1774/CHANDI/2025 NA [A] ALFLAH CHARITY TRUST WANIPURA GUNDNA
ITA
19 | 1778/cHANDI/2025 | 2026727 | [A] INDIA PHOTO ARCHIVE FOUNDATION
&Assrm:strar
~'©  12-Feb-2026




INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH

CAUSE LIST OF A BENCH FOR 19-FEBRUARY-2026 (THURSDAY)

AND H

BEiFORE HON'BLE RAJPAL YADAV, VICE PRESIDENT
ON'BLE MANOJ KUMAR AGGARWAL, ACCOUNTANT MEMBER

IN COURT ROOM 1

WEBEX ID FOR COURT NO. 1: 2513 936 4523 PASSWORD 12345 FOR HYBRID/VIRTUAL HEARING.

Srl | Appeal Number A::Z?rt' Assessee Name Remarks
1 54/CH;$] j2025 | 2010-11 |[A] HI TECH FoODS
2 | soicuanpizozs | 201112 | A] HITEGH Foops
9 | Ll /2025 | 2016117 |[A] HI TECH Foops
4 | se/cHanby02s | 201718 | (AT HI TECH Foops
3 . ;ngzozs 2012-13 | [A] HI TECH FOODS
6 | ey AIrIguzozs 2015-16 | [A] HI TECH FOODS
f - Aﬂgmozs 2015-16 | [A] KULDEEP KAUR
8 s ,‘CHH\!ADI 12025 | 201819 | [A] DILBAGH S/0 JAGDISH
9 | o3 /CHK"DI 12025 | 2018-19 | [A] DILBAGH S/0 JAGDISH
o2 ’,CHI}IQDI 12025 | 2018-19 | [A] ANIMAL WELFARE BOARD OF INDIA
£ (- /CHI;;‘DI 12025 | 2015-16 | [A] GURSHARAN BATRA
2| /crmm 12025 | 2020-21 | [A] INAYAT SINGH BAINS
13 | guss /CHIEDI 12025 | 201718 | [A] ABHINAV DODA, ELLENABAD
14 | 20 /CHIEDI 12025 | 2020-21 | [A] ADISHWAR ENTERPRISES LLP
15 | e /CHEQDI 12025 | 202223 | [A] ESCALON BUSINESS SERVICES PRIVATE LIMITED
16 s /CHIJQDI 12025 | 202627 |[A] IQBAL MEMORIAL TRUST
o - ;CHIEDI 1a025| NA [[A]AD. EDUCATIONAL SOCIETY
18 | o /CHIEDI 02s|  NA | [A] A.D. EDUCTIONAL SOCIETY
- FROM AY
L P — igzg.ogg;(; [A] EK ONKAR SAMAJ BHALAT SANSTHA

Assrm.s tran

9 12-Feb-2026
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. INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH

CAUSE LIST OF SMC BENCH FOR 16-FEBRUARY-2026 (MONDAY)

BEFORE HON'BLE RAJPAL YADAV, VICE PRESIDENT
AND HON'BLE MANOJ KUMAR AGGARWAL, ACCOUNTANT MEMBER

| IN COURT ROOM 1

WEBEX ID FOR COURT NO. 1: 2513 936 4523 PASSWORD 12345 FOR HYBRID/VIRTUAL |

: _ HEARING. —— ——m- ... - |
Srl | Appeal Number A::Z':rt' T Assessee Name Remarks
- ITA 1099/ o N S
1 CHANDI/2025 2017-18 | [A] VINAY S/O SH. SILAKRAM
) | ITA 1473/ 2015-16 [A] INSTITUTE OF HOTEL MANAGEMENT CATERING
CHANDI/2025 TECHNOLOGY & APPLIED NUTRITION

ITA 1478/ .
3 CHANDI/2025 2017-18 [AJ_DEVENDER KUMAR B

ITA 1480/
4 CHANDI/2025 2012-13 | [A] RAJENDER SINGH

ITA 1481/

| 5 CHANDI/2025 2019-20 | [A] MAHINDER SINGH

M
#{455:' ant Registrar

2= 12-Feb-2026
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... LNCOME TAX APPELLATE TRIBUNAL, CHANDIGARH i

CAUSE LIST OF SMC BENCH FOR 17-FEBRUARY-2026 (TUESDAY) |

BEFORE HON'BLE RAJPAL YADAV, VICE PRESIDENT ‘
AND HON'BLE MANOJ KUMAR AGGARWAL, ACCOUNTANT MEMBER

IN COURT ROOM 1 \

WEBEX ID FOR COURT NO. 1: 2513 936 4523 PASSWORD 12345 FOR HYBRID/VIRTUAL |

gt HEARING, -
ISr Appeal Number _Aiz':rt' Assessee Name Remarks

4 __g;m S?;Zzgm 2017-18 | [A] MITTAL RICE & GENERAL INDUSTRIES
| 2 CJFNS;%%"ZS 2012-13 | [A] RAJBIR SINGH

3 C;m_éig%"% 2013-14 | [D] PUNEET ARORA & SONS (HUF) |

4 Cdméffz%’;S 2019-20 | [A] MUKESH BHARDWA

5 | cﬁlﬁéfﬁzﬁzs 2017-2018 | [A] JASWINDER SINGH, BARNALA

6 ' CHFAFANSIS/%ES 2018-2019 | [A] KARAMIIT SINGH TOOR, LUDHIANA

e —

{_J\\Assislant kegistrai

—%12-Feb-202
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_ INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH

CAUSE LIST OF SMC BENCH FOR 18-FEBRUARY-2026 (WEDNESDAY) |

BEFORE HON'BLE RAJPAL YADAV, VICE PRESIDENT
. AND HON'BLE MANOJ KUMAR AGGARWAL, ACCOUNTANT MEMBER '
: |
|
| IN COURT ROOM 1 |

- WEBEX ID FOR COURT NO. 1: 2513 936 4523 PASSWORD 12345 FOR HYBRID/VIRTUAL |

B ~ HEARING.

| Sri| Appeal Number A$Z':rt' Assessee Name Remarks

L oimonoms | 201819 | [A]M/S DHULL EARTH MOVERS CoMPANY N

gl A | 2012-13 | [A] LAKHVINDER SINGH ﬂﬂ

3 CFIIE\IDIIS;E/ZS | 201213 | [A] GAUTAM KUMAR SHARMA I
|4 | CHANDIag2s | 201112 | [A] BAR COUNCIL OF HIMACHAL PRADESH SIMLA |
E CHANDI20p5 | 2021-22 | [A] RANJODH SINGH BHATTI | |
6| ooy | M WKRsRNSTS |

7 c;-méffzgzs 2015-16 | [A] MEENA DEVI |

ss:%g:str

cﬂ_z_Feb 202
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P 1 INC METAX APPELLATE TRIBUNAL, CHANDIGARH

CAUSE LIST OF SMC BENCH FOR 19-FEBRUARY-2026 (THURSDAY) '

BE{FORE HON'BLE RAJPAL YADAV, VICE PRESIDENT i|
AND HON'BLE MANOJ KUMAR AGGARWAL, ACCOUNTANT MEMBER

| IN COURT ROOM 1

|

|

WEBEX ID FOR COURT NO. 1: 2513 936 4523 PASSWORD 12345 FOR HYBRID/VIRTUAL |
I B HEARING.

' Assmt. o ] ]

Srl | Appeal Number Year Kssessee fame e |

| mA1ssy .t : |

L1 cHanDI/2025 | 2011-12 | [A] GURSEWAK SINGH | |

. ITA 1552/ _ |

i 2| cHanpr/2025 | 2019-20 | [D] TUSHAR BANSAL ‘

| ITA 1553/ |

| % | craANDI2025 202021 | [A] GURCHARAN SINGH SAWHNEY, CHANDIGARH ]

ITA 1558/
4 | CcHANDI/2025 | 2017-2018 [A] RAJESH KHANNA |
ITA 1559/ ]

5| CHANDI/2025 2019-2020 | [A] RAJESH KHANNA | |

- ITA 1565/ ] ‘ |

6 | cHaNDYRozs | 2920 | D] TUSHAREANSAL N ) B

| o |  ITA 1588/ ] _ ‘ |

7| CHANDI/2025 2019-20 | [D] TUSHAR BANSAL |

% :
Assf%istran

—=_12-Feb-2026,
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INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH

CAUSE LIST OF
PART HEARD MATTERS
AND MISCELLANEOUS APPLICATIONS

FOR 18-FEBRUARY-2026 (WEDNESDAY)

BEFORE SHRI MANOJ KUMAR AGGARWAL, ACCOUNTANT MEMBER

MISCELLANEOUS APPLICATIONS | | |

Court Room 1 I
. Webex ID for Court No. 1: 2513 936 4523 Password 12345 for Hybrid/Virtual Hearing. | | s
; Assmt. - T0 |
| Srl Appeal Number 5’2';1: Assessee 1 Bench ‘ Author :
= —— i = PR - = T
1 MA | 123 |CHANDI| 2025 |2010-11|[A] SHRI NARINDER SINGH_ ) |l ) A0

y

Assistant Registrar

<= 12-Feb-2026
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INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH

CAUSE LIST OF A BENCH FOR 23-FEBRUARY-2026 (MONDAY)
- BEFOR‘E HON'BLE RAJPAL YADAV, VICE PRESIDENT
D HON'BLE KRINWANT SAHAY, ACCOUNTANT MEMBER
IN COURT ROOM 1 i
WEBEX ID FOR COURLI:O. 1: 2513 936 4523 PASSWORD 12345 FOR HYBRID/VIRTUAL HEARING. |
mt,
Srl | Appeal Number Your T m— ek
ITA
U | so1/cHaNDI/201g | 2007-08 | [A] M/S BEST BUY COMMODITIES PVT LTD
5 ITA
724/CHANDI/2019 2008-09 | [A] M/S BEST BUY COMMODITIES PVT LTD
5 ITA
" 7 | 725/cHANDI/2019 | 2009-10 | [A] M/S BEST BUY COMMODITIES PVT LTD
4 ITA
1000/CHANDI/2018 | 2007-08 | [A] M/S BEST TRADE COMMODITIES PVT LTD
ITA
> | 722/cHANDY/2019 | 2008-09 | [A] M/S BEST TRADE COMMODITIES PVT LTD
A
® | 723/cHANDI/2019 | 2009-10  |[A] M/S BEST TRADE COMMODITIES PVT LTD
_ ITA
7| 720/cHaND/2019 | 2008-09 | [A] M/S BIG BULL COMMODITIES PVT LTD
TTA
8 159 JCHANDI/2019 | 2009-10 | [A] M/S BIG BULL COMMODITIES PVT LTD
9 | ITA 123/ASR/2019 | 2015-16 |[A] AMRITSAR IMPROVMENT TRUST
ITA
10 | 578/cHANDI/2010 | 2015-16 | [D] AMRITSAR IMPROVMENT TRUST
: ITA
11| S3/cHanDy/2023 | 2014-15 | [D] AMRITSAR IMPROVEMENT TRUST
ITA
12 | 4s3/cHAND/2019 | 201516 | [A] CHANDIGARH HOUSING BOARD
ITA
13 | 1050/cHANDI/2019 | 201617 | [A] CHANDIGARH HOUSING BOARD
ITA
14 | | o7/cHANDE/2025 NA [A] GREEN LAND EDUCATIONAL SOCIETY
ITA .
15 | 1351/cHANDI/2025 | 201819 [ [D] LAYAK RAM
ITA
16 | 1 364/cHANDI/2025 | 201819 | [A] KASHMIRI LAL
ITA
-12
17 | 1366/cHanDY/2025 | 201112 [ [A] BALWANT KAUR KARD
ITA
18 | 1367/cHANDY/2025 | 201112 | [A] BALWANT KAUR KARD
ITA )
19 | 1368/CHANDI/2025 | 201112 | [A] BALWANT KAUR KART
ITA _
20 | 1 390/CHANDI/2025 | 2026-2027 | [A] CHAMAN EDUCATIONAL AND CHARITABLE TRUST, CHANDIGARH
ITA
2 2
21 | 1 803/cHANDY/2025 | 202526 | [A] KARMA GERCHEN TRUST
ITA
22 | 1anacHanDy2025 | 202526 | [A] KARMA GERCHEN TRUST
~
Assistant Registrar
12-Feb-2026




INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH

—

CAUSE LIST OF A BENCH FOR 24-FEBRUARY-2026 (TUESDAY)

BEFORE HON'BLE RAJPAL YADAV, VICE PRESIDENT

AND HON'BLE KRINWANT SAHAY, ACCOUNTANT MEMBER

IN COURT ROOM 1

WEBEX ID FOR COURT NO. 1: 2513 936 4523 PASSWORD 12345 FOR HYBRID/VIRTUAL HEARING.

Assmt,

Srl | Appeal Number YEai Assessee Name Remarks
1| ass fCHiLADI /2015 | 2010-11 | [A] FIDELITY INFORMATION SERVICE INDIA PRIVATE LIMITED
3 - /CH;LADI 12024 | 2012-13 | [D] JOGINDERA CENTRAL CO-OPERATIVE BANK LIMITED (E-FILE)
3 | 110 KCH;LADI 12024 | 2013-14 |[D] JOGINDRA CENTRAL CO-OPERATIVE BANK LIMITED (E-FILE)
I /CHLTNADI 12024 | 2014-15 | [D] JOGINDRA CENTRAL CO-OPERATIVE BANK LIMITED (E-FILE)
5 | 667 ;(:Hmm 12025 | 202021 |[D] JOGINDRA CENTRAL COOPERATIVE BANK LIMITED
5 | s o 12025 | 2023-24 |[A] DADA MOTOR ENTERPRISES LLP
AP /CHJE\LADI 12025 | 2022-23 | [A] GURUDWARA SANT BHAT NARAIN SINGH JI
8 | e ICH;LADI /2025 | 202526 | [A] BAHRA FOUNDATION
9 | e ICHLLADI 12025 | 202526 | [A] BAHRA FOUNDATION
i (P /CH/I&-rr\IADI 12025 | 202526 | [A] AAM AADMI WELFARE TRUST
11 | o !CHI;QDI 12025 | 201415 | [A] CORUS CONSTRUCTIONS PRIVATE LIMITED
3 /CH;LADI 12025 | 2017-18 | [A] DIGITAL VISION, KALA AMB
B el 12025 | 2017-2018 | [A] ATUL AGGARWAL AND AMIT AGGARWAL
14 | g3 KCH&ADI 12025 | 2016-17 | [A] ANIKET SINGAL
15 | e fCHIf;rrﬁm 12025 | 2017-18 | [A] AARTI SINGAL
’E b /CH%‘:‘DI 12005 | 201718 | [A] ANIKET SINGAL
e -~ /CHIJSDI 12025 | 202526 | [A] HUMANITARIAN VISION FOUNDATION
18] s CHI,I:DI 12025 | 2008-09 | [A] CORUS CONSTRUCTIONS PRIVATE LIMITED
48|y CHl;\rlﬁDI /2025 | 2010-11 | [A] CORUS CONSTRUCTIONS PRIVATE LIMITED

Assi#ant Registrar

Q___ 12-Feb-2026




INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH

CAUSE LIST OF A BENCH FOR 25-FEBRUARY-2026 (WEDNESDAY)

BEFORE HON'BLE RAJPAL YADAYV, VICE PRESIDENT

AND HON'BLE KRINWANT SAHAY, ACCOUNTANT MEMBER

IN COURT ROOM 1

WEBEX ID FOR COURT NO. 1: 2513 936 4523 PASSWORD 12345 FOR HYBRID/VIRTUAL

HEARING.
Srl | Appeal Number A\S,Z?rt' Assessee Name Remarks
ITA
1 578/CHANDI/2022 2017-18 | [A] GLAXOSMITHKLINE ASIA PRIVATE LIMITED ((5GM))
ITA
2 579/CHANDI/2022 2018-19 | [A] GLAXOSMITHKLINE ASIA PRIVATE LIMITED ((SGM))
ITA
3 856/CHANDI/2024 2020-21 | [A] GLAXOSMITHKLINE ASIA PRIVATE LIMITED (SGM)
ITA
4 430/CHANDI/2023 2011-12 | [A] CITY NETWORK BROADCAST CONVERGENCE PVT LTD
ITA
5 429/CHANDI/2023 2009-10 | [A] CITY NETWORK BROADCAST CONVERGENCE PVT LTD
ITA
6 978/CHANDI/2024 2021-22 | [D] HIMACHAL PRADESH GRAMIN BANK
d ITA
7 980/CHANDI/2024 2015-16 | [D] HIMACHAL PRADESH GRAMIN BANK
ITA
. 8 1039/CHANDI/2024 2013-2014 | [A] HARNAIL SINGH
ITA
9 198/CHANDI/2025 2012-13 [ [A] AMARIIT SINGH
ITA
10 | 561 /cHANDI/2025 | 2016-2017 | [A] JASKANWAL KAUR
ITA
11 583/CHANDI/2025 2013-14 | [A] LOK RAJ
ITA
12 | sga/cranp/2025 | 201415 | [AJLOKRA]
13 ITA 2015-16 [A] M/S KALYAN CONTRACTORS & BUILDERS COMNPANY PVT.
601/CHANDI/2025 LTD.
ITA
14 795/CHANDI/2025 2012-13 | [A] HARJINDER SINGH
: ITA
£ 1063/CHANDI/2025 2010-11 | [A] ANAND CHAUHAN
ITA
16 1064/CHANDI/2025 2011-12 | [A] ANAND CHAUHAN
17 ITA 2020-2021 [A] CHANDIGARH ROYALE CITY PROMOTERS PRIVATE LIMITED,
1269/CHANDI/2025 CHANDIGARH
18 ITA 2021-2022 [A] CHANDIGARH ROYALE CITY PROMOTERS PRIVATE LIMITED,
1270/CHANDI1/2025 CHANDIGARH
19 ITA 2022-2023 [A] CHANDIGARH ROYALE CITY PROMOTERS PRIVATE LIMITED,
1271/CHANDI/2025 CHANDIGARH
20 ITA 2023-2024 [A] CHANDIGARH ROYALE CITY PROMOTERS PRIVATE LIMITED,
1272/CHANDI/2025 CHANDIGARH
ITA 1
21 1273/CHANDI/2025 2020-21 | [A] KEWAL KRISHAN, CHANDIGARH




CAUSE LIST OF A BENCH FOR 25-FEBRUARY-2026 (WEDNESDAY)

BEFORE HON'BLE RAJPAL YADAV, VICE PRESIDENT
AND HON'BLE KRINWANT SAHAY, ACCOUNTANT MEMBER

IN COURT ROOM 1

| WEBEX ID FOR COURT NO. 1: 2513 936 4523 PASSWORD 12345 FOR HYBRID/VIR;I'UAL

HEARING.
Srl| Appeal Number A$Z::.t' Assessee Name Remarks
22 S 202122 | [A] KEW
1274/CHANDI/2025 [A] KEWAL KRISHAN CHANDIGARH
ITA
23 |, 375/cHaNDI/2025| 202324 | [A] KEWAL KRISHAN, CHANDIGARH
ITA
24 |1200/cHaNDI/2025) 2022 | [D]JAGDEEP SINGH
ITA
25 |1 392/cHANDY/2025| 201213 | [A] JASPAL SINGH
ITA
26 |, 393/cHANDY/2025| 2015-16 | [A] JASPAL SINGH
A
27 | 397/cHANDI/2025| 201516 | [A] JUGAL KISHORE AND SONS, LUDHIANA
- ITA 702526 | [A] KHAMGAR DRUK DHARMAKARA COLL OF BUDDHIST
1805/CHANDI/2025 CULTURAL & WELFARE CHRT TRUST
ITA
29 |, 506/CHANDI/2025| 202526 | [A] KHAMPAGAR MONASTIC CHARITABLE TRUST

%ssﬁ%ﬁstrar

«—12-Feb-2026




WEBEX ID FOR COURT NO. 1: 2513 936 4523 PASSWORD

INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH

CAUSE LIST OF A BENCH FOR 26-FEBRUARY-2026 (THURSDAY)

BEFORE HON'BLE RAJPAL YADAV, VICE PRESIDENT
AND HON'BLE KRINWANT SAHAY, ACCOUNTANT MEMBER

IN COURT ROOM 1

12345 FOR HYBRID/VIRTUAL HEARING.

o

SH | Sppeal Numbier A\S'Z?rt. Assessee Name Remarks
1 | ITA 2854/DEL/2015 | 2009-10 |[A] SH. ALOK SINGH
2 | ITA 2855/DEL/2015 | 2009-10 | [A] SH. NAMRITA SINGH
3 357!CH11;|T\IADI,12022 2012-13 | [A] SH. JHUJAR SINGH
4 513 fCHiLADI /2024 2012-13 | [A] AMARDEV HYDRO POWER PRIVATE LIMITED
> | 537 {,CH;LADI /2024 | 2010-11 | [A] DIWAKAR SAHOONJA
6 | 748 ICHEQADI 12024 | 2020-21 | [A] SHRI JASVIR SINGH
7 | g78 ICHLLADI 12024 | 2017-18 | [A] JAGDEEP CHAUDHARY
8 | go2 KCHH\IADI 2024 | 2012-13 | [A] JAGDEEP CHAUDHARY
9 | aos/craNDyz005 | 201314 |[A] KARAMIEET singH
10 | 415/cHANDL/2025 | 202617 |TA] HP POWER TRANSMISSION CORPORATION LIMITED
1| 3e/cHANDT/2025 | 201617 | [D] H P POWER TRANSMISSION CORPORATION LT,
12 | Jge/cHANDY2025 | 20122013 | [A] HARBHOL SINGH
13 | Jo0/cHaNDY2025 | 201718 | [A] HARJEET SINGH
] —— /2025 | 202526 |[A] LIONS CLUB SHIMLA TRUST
15 | | 34g/cHANDY 2025 | 202526 | [A] SMT. LAWANTI JAIN WELFARE TRUST OF INDIA
16 | 1410/CHANDT 205 | 202425 | [A] ACIC SGTU COMMUNITY INNOVATION CENTRE
o 12025 | 202526 | [A] LAKSHH FOUNDATION
18 | os/crianDy2025 | 202526 | [A] INTERNATIONAL WILL TRUST
B e /2025 | 202526 | [A] DAYA LAXMI CHARITABLE TRUST
20 | e0/cHANDT 2025 | 202627 | [A] DAYA LAXMI CHARITABLE TRUST
| gsegnts 12026 | 202627 | [A] CHANDIGARH EDUCATIONAL SOCIETY
22 | 5o ,’CHE\IADI /2026 | 2026-2027 | [A] CHANDIGARH EDUCATIONAL TRUST
dﬁssﬁsta nt Registrar
12-Feb-2026
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. INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH

CAUSE LIST OF B BENCH FOR 23-FEBRUARY-2026 (MONDAY) |

BEII:ORE HON'BLE LALIET KUMAR, JUDICIAL MEMBER -
AND HON'BLE MANOJ KUMAR AGGARWAL, ACCOUNTANT MEMBER \

| IN COURT ROOM 2 ‘

WEBEX ID FOR COURT NO. 2: 2640 893 7949 PASSWORD 12345 FOR HYBRID/VIRTUAL \

L - HEARING. ) - ]
i_ _S”J ﬂ’li'_em Number A$:g1rt_. Assessee Name [ Remarks |
; t | Cngﬁoﬁgém 2021-2022 | [A] MOHINDER SINGH (€ - FILE) _ - L‘
> | CHmﬁ%z 4 | 2012-13 | [A] RAJ RANI (E - FILE) ‘
3| CHANDUa02s | 202021 | [A] VARDHMAN TEXTILES LIMITED - o _!.
| 4 CHE-NAD??;E)E 2015-16 | [A] ROHTASH SINGLA JIMMI |
5 CHmDSI?;{)zS 2015-16 | [D] SETH JAI PARKASH POLYTECHNIC SOCIETY
" ITA 599/ 2015.16 | [A] THE GEORA AGRICULTURE CO OPERATIVE SERVICE SOCIETY
CHANDI/2025 LIMITED - - g
7 crmé?/?’zifzs 2017-18 | [D] RAJBIR SINGH WALIA
8 | Cﬂ%éfﬁ%”zs 2022-23 | [D] SHARMANJI YARNS PRIVATE LIMITED |
9| cﬁ&éi%z 5 | 2007-08 | [A] PUNJAB CHEMICAS & CROP PROTECTION LTD. ‘
10 CHIIANS?E%/E 2012-13 | [A] PUNJAB CHEMICALS & CROP PROTECTION LTD. |
th | 513;;‘3/25 2013-14 | [A] PUNJAB CHEMICALS & CROP PROTECTION LTD. |
12 CJE\\J 513/3%/25 2.015-16 [A] PUNJAB CHEMIEA'ES:%_ FRDP PROTECTION _LTE. |i.
| cﬂi\iéffzﬁa}/zs 201617 |[A ] PUNJAB CHEMICALS & CROP PROTECTION LTD. |‘

|

A |} |

Assistant Registﬂ
2
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CAUSE LIST OF B BENCH FOR 24-FEBRUARY-2026 (TUESDAY)

AND HON'BLE MANOJ KUMAR AGGARWAL ACCOUNTANT MEMBER

file:///C:/JudiSIS/ICHANDIGARH--CL-2026Fe¢b23 hin:

___I_ECQM_E_'IBX APPELLATE TRIBUNAL, CHANDIGARH

BEFORE HON'BLE LALIET KUMAR, JUDICIAL MEMBER

IN COURT ROOM 2

- WEBEX ID FOR COURT NO. 2: 2640 893 7949 PASSWORD 12345 FOR HYBRID/VIRTUAL |

'_ HEARING. iy
Srl | Appeal Number A?Zr:rt Assessee Name Remarks
q ITA 893/ 2017-2018 | [A] SHRI KUBER GLOBAL RESOURCES PRIVATE LIMITED, 56-A, i
CHANDI/2024 SARABH NAGAR, LUDHIANA (E - FILE)
ITA 237/
2 | CHANDL2025 | 2014-2015 | [A] SHARANIIT KAUR
| ITA 409/
3 | cHaNDy2025 | 201516 | [A] MANJIT SINGH BILKOO )
| ITA 1349/
| o
4| cHanDI/2025 | 2022-23 | [D] MUKESH KNITWEARS
s it 2020-21 | [A] NISHA LEGAL HEIR OF LATE SH. RAJINDER NATH, AMBALA
| CHANDI/2025 (4] : /
|| massy ]
| 6| Chanpijozs | 200304 | [A]UT BUILDERS & PROMOTERS LIMITED B
| _ | ITA 1358/
' 7 | CfiaNDI/2025 | 200405 |[A]U T BUILDERS & PROMOTERS LIMITED
ITA 1359/ :
- PROMOTE ITED
8 | cHanDI2025 | 200506 |[AJU T BUILDERS & PROMETERS LI |
ITA 1360/ _ . |
. DERS & PROMOTERS LIMITED
9 | cHaNDI2025 | 200607 |[AJUTBUL
ITA 1361/
-08 | [A]U T BUILDERS & PROMOTERS LIMITED
|10 cHanpiozs | 2007708 |IAIU
* ITA 1362/
| -10 [ [A] U T BUILDERS & PROMOTERS LIMITED
- misrppys | A0S0 AT B
ssisrg(;l\/ﬁe"&?tra

{2
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o N OME TAX APPELLATE TRIBUNAL, CHANDIGARH

CAUSE LIST OF B BENCH FOR 25-FEBRUARY-2026 (WEDNESDAY) |

BEFORE HON'BLE LALIET KUMAR, JUDICIAL MEMBER
AND HON'BLE MANOJ KUMAR AGGARWAL, ACCOUNTANT MEMBER

IN COURT ROOM 2 |

WEBEX ID FOR COURT NO. 2: 2640 893 7949 PASSWORD 12345 FOR HYBRID/VIRTUAL \

| HEARING. -
Assmt,
Srl | APPE’-'E" Number $zg1r Assessee Name Remarks
B TA477) | | - A
' 1| cHANDI2024 | 2018-19 | [A] RKKR FOUNDATION (E - FILE)
5 ITA 593/ 2016-17 | LAl PUNJAB MUNICIPAL INFRASTRUCTURE DEVELOPMENT
CHANDI/2025 COMPANY
ITA 608/
3 CHANDI/2025 | 2020-2021 | [A] VIKRAM SINGH GROVER - |
5 ITA 736/ —_— _ |
CHANDI/2025 -16 | [A] SHRI CHANDER CHINAR BADA AKHARA UDASEEN SOCIETY
ITA 1282/
5 | CHANDI/2025 2023-2 | [A] RAYAT EDUCATIONAL AND RESEARCH TRUST
6 1A 228/ 2023-24 | [A] RAYAT EDUC
CHANDI/2025 [A] RAYAT ATIONAL AND RESEARCH TRUST -
ITA 1363/ i
7 CHANDI/2025 | 2020-2021 | [A] PRADEEP KUMAR | |
ITA 1372/ ] i
_i\ CHANDI/2025 2003-04 | [A] PREM LAL MIDDHA .
ITA 1373/
| 9 | crianpi/2005 2004-05 | [A] PREM LAL MIDDHA
| ITA 1374/ _ |
10 CHANDL/2025 | 2005-06 [A] PREM LAL MIDDHA | |
ITA 1375/ ] _ |
11| {iaNDIoups | 200607 | [A] PREM LAL MIDDHA l |

|
|

; .
Assispant Registraj
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| WEBEX ID FOR COURT NO. 2: 2640 893 7949 PASSWORD 12345 FOR HYBRID/VIRTUAL

CAUSE LIST OF B BENCH FOR 26-FEBRUARY-2026 (THURSDAY)

ET AX APPELLATE TRIB _CHANDIGARH

file:///C:/TudiS1S) /[CHANDIGARH--CL-2026Feh23 hin

BEFORE HON'BLE LALIET KUMAR, JUDICIAL MEMBER
AND HON'BLE MANOJ KUMAR AGGARWAL ACCOUNTANT MEMBER

IN COURT ROOM 2 |

L — HEARING. B
Assmt. ==
Srl | Appeal Number  Year Assessee Name Remarks
ITA 542/ ' '
J L | cHANDL/2025 | 2012-2013 | [A] VARDHMAN POLYTEX LIMITED
ITA 543
.‘ 2 | CHANDI/ZéZS 2012-2013 | [A] VARDHMAN POLYTEX LIMITED
R & Y 1
| 3| craND1/2025 | 20142015 | [A] VARDHMAN POLYTEX LIMITED |
.' ITA 545/ : =
4| cHANDI/2025 | 2017-2018 | [A] VARDHMAN POLYTEX LIMITED |
ITA 745/
‘ 5 | cHANDY2025 | 201213 | [A] SHRUTI SINGLA
6 ITA 755/ 15020-2021 | [A] MRS BECTORS FOOD SPECIALITIES LIMITED
| ° | _CHANDI/2025
ITA 806/
!l 7| CHANDY2025 | 201516 | [A] MEHAL SINGH,JHALLIAN KHURD
| ITA 1014/
'8 | chanpy2025 | 201213 | [A] SUKHMINDER SINGH
|
| ITA 1380/ ;
|9 | cHanDIj202s | 201920 | [A] RANIIT SINGH RANDHAWA L
|
ITA 1384/
: ANSAL
| 10 | CHANDI/2025 2020-21 | [D] PAWAN KUMAR BANS
[ [ E
T A 1387/ ;
4 V KRG LIMITED
(11| chanpyz02s | 201617 |[D] MADHA |
|12 iy 2016-17 | [A] MADHAV KRG LIMITED |
2| _cranpiaoae | 201617 |ATT LT RN P | |
1 ITA 1396/ ) \
13| caNDI/a02s | 2016-17 | [D] MADHAV KRG LIMITED
14 o | 2016-17 | [A] MADHAV KRG LIMITED |
CHANDI/2026 | |

= |

ssistant Registra

< _12-Feb-202
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_IN ON_I_E TAX APPELLATE TRIB NAL, CHANDIGARH

| CAUSE LIST OF SMC BENCH FOR 23-FEBRUARY-2026 (MONDAY) |

| BEFORE HON'BLE LALIET KUMAR, JUDICIAL MEMBER \
AND HON'BLE MANOJ KUMAR AGGARWAL, ACCOUNTANT MEMBER

IN COURT ROOM 2 \

| WEBEX ID FOR COURT NO. 2: 2640 893 7949 PASSWORD 12345 FOR HYBRID/VIRTUAL \

/ S S HEARING. R A _
Srl | Appeal Numbm Agz:'rt' Assessee Name Remarks |
1 Cfi;ﬁéllf;%J’ZS 2018-19 | [A] SARVODAYA SPECIALTIES LIMITED
2 CH%SI%E/QS | 2011-12 |[A] GURMAIL SINGH
3 CHTN éf/zz%/z s | 201213 | [A] DEEPAK JAIN
% | CHI-A[-Q[%?/;‘[})KZS 2012-13 | [A] PARUL KHANNA
i & 4 C;;ﬁléi’z%gS 2012-13 | [A] VISHAL RAVINDER KHANNA
6 CJEGN‘_D]TIS/EGO/ZS 2013-14 | [A] VISHAL RAVINDER KHANNA _ B
7 CJI?ISISKZE/ZS 2014-15 |[[A] VISHAL RAVINDER KHANNA li
8 CHE\?D??Z%ZS 2016-17 J_[AJ SHIVDAYAL DHARAM SHALA TRUST I

|
|
l

& 12-Feb-2026
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. INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH !

‘ CAUSE LIST OF SMC BENCH FOR 24-FEBRUARY-2026 (TUESDAY)

. BEFORE HON'BLE LALIET KUMAR, JUDICIAL MEMBER
! AND HON'BLE MANOJ KUMAR AGGARWAL, ACCOUNTANT MEMBER

| IN COURT ROOM 2

| WEBEX ID FOR COURT NO. 2: 2640 893 7949 PASSWORD 12345 FOR HYBRID/VIRTUAL |

I I I HEAR_];NG. i)
iSr[ Appeal Number Aszg‘rt' Assessee Name Remarks
ij?ﬂﬁéfﬁ%’zs | 201518 [A] THE BRITISH CO ED SCHOOL ASSOCIATION

2| é;ﬁéi%fzs 2022-23 | [A] KAILASH KUMAR -

3 | Céﬁé;ﬁzs 2018-2019 | [A] SIMRAN, BARNALA |
| 4 Cglﬁéfggzs 2011-12 | [A] KULWANT SINGH |
| 5 | Cﬂﬁéisz%/% | 2020-21 | [A] JAIN JEWELLERS |
‘ 6 .| CHLTSDII?%% 2016-17 | [A] DHARMENDER CHAUHAN -

| ' a[ Assistant Reg:'strajll
‘ <82 12-Feb-2026
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kel 000 N M T L, CHANDIGARH

‘ CAUSE LIST OF SMC BENCH FOR 25-FEBRUARY-2026 (WEDNESDAY)

| BEFORE HON'BLE LALIET KUMAR, JUDICIAL MEMBER |
| AND HON'BLE MANOJ KUMAR AGGARWAL, ACCOUNTANT MEMBER \

| IN COURT ROOM 2
! WEBEX ID FOR COURT NO. 2: 2640 893 7949 PASSWORD 12345 FOR HYBRID/VIRTUAL
N - HEARING. s
[ T il N
i s 0l Assessee Name | wemere
; ITA 1376/ 2020-2021 | [A] THE COOPERATIVE HOUSE BUILDING SOCIETY LIMITED,
CHANDI/2025 MANDI GOBINDGAR
| ITA 1596/ ,
2 | cHANDI/2025 | 2019-20 |[A] SHEELA DEVI |
ITA 1598/ ! | '
3 CHANDI/2025 | 2012-13 | [A] RANJEET SINGH ) } ]
| | | |
,. ITA 1600/ - ;
| 4 | CHANDI/2025 | 2019-20 | [A] ANJU KUMARI |
< | [TA1606/ | ]
| 5| cHanDI/2025 | 2011-12 | [A] DHARAM SHANKAR YADAV
i | |
. ITA 1609/ ] _
6| cHanDI2025 | 201415 | [A] AMARIIT KAUR
| < | Tmisy
| - A I
| 7 | cHANDI2020 | 2010-11 |[A]SHRI BALBIR SINGH

|
. . |
J (}’Assf%an t Registrarn

<& __12-Feb-2026
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WEBEX ID FOR COURT NO. 2: 2640 893 7949 PASSWORD 12345 FOR HYBRID/VIRTUAL
HEARING.

file:///C:/JudiSIS/CHANDIGARH--CL-2026F ¢b23 .l

NQOME TAX APPELLATE TRIBLJNA CHANDIGARH

CAUSE LIST OF SMC BENCH FOR 26-FEBRUARY-2026 (THURSDAY) !

BEFORE HON'BLE LALIET KUMAR, JUDICIAL MEMBER
AND HON'BLE MANOJ KUMAR AGGARWAL, ACCOUNTANT MEMBER

IN COURT ROOM 2

S—i{gpeal Number A$zr;1rt. Assessee Name Remarks |
L] B sists | a) deeea - 4 - =
2 ; céméffsz%fn 2015-16 | [A] GULZAR SINGH( THROUGH LEGAL HEIR AVTAR SINGH)

3 | céméf/g%xzs 2015-16 | [A] JYOTI N

K I cﬂ?wéfflzéfzs 2019-20 | [A] AARTI GUPTA I

:i 5 1| crfmég}z?j/ﬁ 2020-21 | [A] AMARJIT SINGH

\ 6 ! cﬂﬁé?flzgzs 2009-10 | [A] JAGIIT KAUR -

5 | CHﬂ%éﬁé%gS 2023-24 | [A] PUNAM RANI

K l CHI}ISD?L‘}Z?{ES 2012-13 | [A] BHAGWAN SINGH _

|

|
rYAss.'stant Registran

P 12-Feb-2026)
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INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH

CAUSE LIST OF
PART HEARD MATTERS
AND MISCELLANEOUS APPLICATIONS

FOR 24-FEBRUARY-2026 (TUESDAY)

BEFORE SHRI RAJPAL YADAV, VICE PRESIDENT
AND SHRI MANOJ KUMAR AGGARWAL, ACCOUNTANT MEMBER

- MISCELLANEOUS APPLICATIONS _ i
Court Room 1
e Webex ID for Court No. 1: 2513 936 4523 Password 12345 for Hybrid/Virtual Hearing. -
Assmt. TO
|
srl Appeal Number Year |ASsessee Bench | 4 thor
|1 | MA | 125 |CHANDI| 2025 [2015-16|[D] MASTER TRUST LIMITED B | Ry
2 MA : 131 |CHANDI| 2025 |2017-18|[A] PUNJAB ZOOS DEVELOPMENT SOCIETY B RY/VP
3 MA | 151 |[CHANDI| 2025 [2018-19 [D] THE PUNJABI UNIVERSITY B | RY/VP |
4 | MA | 152 |CHANDI| 2025 |2025-26|[A] TIF FOUNDATION - B | RYWP
| 5 | MA | 153 |CHANDI| 2025 |2025-26|[A] TIF FOUNDATION B | RY/VP |
BEFORE SHRI LALIET KUMAR, JUDICIAL MEMBER
AND SHRI MANOJ KUMAR AGGARWAL, ACCOUNTANT MEMBER
- MISCELLANEOQUS APP-LI(-:-A-TIONS ‘
Court Room 2 |
Webex ID for Court No. 2: 2640 893 7949 Password 12345 for Hybrid/Virtual Hearing. | I
T T i [
e . . | T0
' sit | Appeal Number A:Zglrt Assessee | Bench | Author |
1 | MA | 4 [cHANDI] 2025 [2010-11][A] M/S AVTAR EXPORTS PVT.LTD LA [ wm

<

%sista nt Registrar
Feb-2026



Firefox file:///C:/JudiSIS/ICHANDIGARH-FCL-2026-Feb-25 hun|

INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH

CAUSE LIST OF
PART HEARD MATTERS
AND MISCELLANEOUS APPLICATIONS

FOR 25-FEBRUARY-2026 (WEDNESDAY)

BEFORE SHRI RAJPAL YADAV, VICE PRESIDENT
AND SHRI MANOJ KUMAR AGGARWAL, ACCOUNTANT MEMBER

F_ MISCELLANEOUS APPLICATIONS | |
Court Room 1
' Webex ID for Court No. 1: 2513 936 4523 Password 12345 for Hybrid/Virtual Hearing. ‘
TO
‘ Srl Appeal Number A‘?‘:;-':' Assessee Bench | 4 thor
1 | MA | 79 |CHANDI| 2025 |2018-13|[A] M/S JANTA LAND PROMOTERS PRIVATE LIMITED A RY/VP
2 MA | 97 |CHANDI| 2025 [2016-17|[A] AL RASHEED CHARITABLE SOCIETY A RY/VP
3 | MA | 104 [CHANDI| 2025 [2018-19|[A] GURINDER MAKKAR, LUDHIANA A RY/VP
BEFORE SHRI LALIET KUMAR, JUDICIAL MEMBER
AND SHRI MANOJ KUMAR AGGARWAL, ACCOUNTANT MEMBER
T
MISCELLANEOUS APPLICATIONS |
Court Room 2
i Webex ID for Court No. 2: 2640 893 7949 Password 12345 for Hybrid/Virtual Hearing. B |
| PR | oo ol bl -
TO
! Srl Appeal Number A‘S,Zr::' Assessee ! Bench Axithior
l 1 MA | 24 ECHANDI 2025 |2011-12|[A] M/S JIMMI RESORTS PVT. LTD. A LK/IM

X

rfﬂ!\ssistant Registrar
<= 12-Feb-2026
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INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH

CAUSE LIST OF
PART HEARD MATTERS
AND MISCELLANEOUS APPLICATIONS

FOR 26-FEBRUARY-2026 (THURSDAY)

BEFORE SHRI RAJPAL YADAV, VICE PRESIDENT
AND SHRI MANOJ KUMAR AGGARWAL, ACCOUNTANT MEMBER

i MISCELLANEOUS APPLICATIONS T
Court Room 1
. Webex ID for Court No. 1: 2513 936 4523 Password 12345 for Hybrid/Virtual Hearing. B
' Assmt, TO

Srl Appeal Number Year |Assessee | Bench |, thor

| 1 | MA | 87 _CHANDIJ 2025 |2018-19|[D] M/S SHANKUNT ENTERPRISES PVT.LTD B RY/VP
2 | MA | 92 |CHANDI| 2025 |2009-10|[A] M/S SINGH CONSTRUCTION CO. _ B | RY/VP
3 | MA | 93 |CHANDI| 2025 20;‘9\'_20 [A] M/S SATWANT AGRO ENGINEERS B | RY/WVP
4 | MA | 102 |CHANDI| 2025| 2012 |[D] BIMLA GUPTA | B | RY/wP

BEFORE SHRI LALIET KUMAR, JUDICIAL MEMBER
AND SHRI MANOJ KUMAR AGGARWAL, ACCOUNTANT MEMBER

MISCELLANEOUS APPLICATIONS
Court Room 2
Webex ID for Court No. 2: 2640 893 7949 Password 12345 for Hybrid/Virtual Hearing. |
Srl Appeal Number A?Z::rt- Assessee Bench Auﬁ:or |
| 1 | MA | 45 |CHANDI| 2023 |2019-20|[D] M/S GODSON KNITTING WORKS LA [ wkm |
2 | MA | 12 |CHANDI| 2025 |2018-19|[D] ROCKING CHAIR MANAGEMENT SERVICES PRIVATE LTD. B LK/IM |
3 | MA | 16 |CHANDI| 2025 [2018-19([D] M/S B & H ELECTRODES PVT.LTD | sMc | M |
4 | MA | 17 |cHANDI| 2025 [2019-20|[D] M/S B & H ELECTRODES PVT.LTD SMC | LK/IM
5 | MA | 18 |cHANDI| 2025 [2018-19|[D] M/S AERIAL TELECOM SOLUTIONS PRIVATE LIMITED & LK/IM
6 | Ma | 19 [cHANDI| 2025 |2018-19][D] M/S KISHORE LAL CONSTRUCTIONS LTD A LK/IM
7 | MA | 20 [cHanDI| 2025 [2018-19[[D] M/S TITANIC STEEL INDUSTRIES PVT. LTD. B LK/IM |
8 | MA | 21 [CHANDI| 2025 |2018-19|[D] M/S LONGOWALIA YARNS LIMITED A LK/IM
9 | MA | 40 |CHANDI| 2025 |2018-19|[D] DECIMAL TECHNOLOGIES PRIVATE LIMITED A | wm
10 | MA | 41 [cHanDI| 2025 [2019-20/[D] DECIMAL TECHNOLOGIES PRIVATE LIMITED A LK/IM
11 | MA | 43 |CHANDI| 2025 [2018-19][D] MR. RAM PAL SINGH B LK/IM
12 | MA | 47 |cHANDI| 2025 [2018-19][D] M/S HERO CYCLES LTD. A | kM
13 | MA | 62 |CHANDI| 2025 |2018-19|[D] SH. BALVINDER SINGH A LK/IM
14 | MA | 86 |CHANDI| 2025 |2018-19([D] M.K. AGGARWAL HOSIERY (P) LTD. B LK/IM
BEFORE SHRI LALIET KUMAR, JUDICIAL MEMBER
AND SHRI KRINWANT SAHAY, ACCOUNTANT MEMBER
( MISCELLANEOUS APPLICATIONS
Court Room 2
I Webex ID for Court No. 2: 2640 893 7949 Password 12345 for Hybrid/Virtual Hearing.
L Srl ‘ Appeal Number Aizg'rt' Assessee Bench A:;gor
| 1 | MA | 109 [cHANDI| 2025 [2017-18|[A] SANT KIRPAL VIDYAK MISSION B LK/IM

\

%ssistant Registrar

<2 12-Feb-2026
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